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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

NEW DELHI
OA/FRRAFCCINo._912 1991
Dr.K. Swaminathan Shri G.K.Aggarwal

APPLICANT(S)

COUNSEL

Union of India, through Secy. ,
RESPONDENT(S) %{U Agriculture & COUNSEL

hers.

. Orders

Date ‘Office Report
"19.,4.1991,
Applicant throughShri G.KA ggarwal,
Counsel.
| o Heard the learned counsel for the
| S applicant. - Cmdéfs reserved,
! :
l
K (3. P.SHARNA) (D.K.CHAKRAVCRTY)
(. | _MEMBER(J) MEMBER (A)
19.4. 19_9__ O - 912(9

B el

.. Tact, tre Criginal Asplication is dis~

The. learnzd counsel for *he

apolicant, Shri G.K. Aggsrwsl 1

gter on
appearsd before the Bench and re~usct-:

tha’ he does not want to press nis

'Original Application and he be por—itin

to withdraw the same. 11 view of thig

el

as withdrawn.
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